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Vigilamce Case in C.P.W.D.

1862. Shrl R, S. Lal: Will the Minis-
ter of Works, Housing and Supply
be pieased to state the number of
vigilance cases chased up in the

appointed in February, 19377

The Deputy Miaister of Werks,
Housing and Supply (S8hri Anil K
Chanda): 161 complaints have been
investigated and 29 vigilance cases
have been finalised since the Officer
was appointed in February 1957,

Prosecution of Manager, AﬁhM
Collieries

1663. Shri T. B. Vittal Rao: Will
the Minister of Labour and Employ~
ment be pleased to refer to the reply
given to Starred Question No. 265 on
the 22nd May, 1957 and state at what
stage 1s the prosecution launched
against the Manager, Amlabad
Collieries for the violation of the
provisiong of the Indian Mineg Act,
1952 and Mines Regulation, 192687

The Deputy Minister of Labour
(Shri Abid Ali): The matter is still
pending in the High Court, Patna,

Extension Centres for Small Scale
Industries

1664. Shri Siddananjappa: Will the
Minister of Commerce and Industry
be pileased to state the number of
Extension Centres for Small Scale
Industries set up so far, their location
and the industries to which each of
them is meant to render technical
assistance?

\
The Deputy Minister of Commeros
and Industry (Shri Satish Chandra):
A statement 1s laid on the Table of
the House. [See Appendix V, anne-
xure No. 81.]

Sen-Raleigh and T. L. Cycles

1665. Shri V. P. Nayar: Will the
Minuster of Commerce and Industry
be pleased to state:

() whether it is a fact that the
agreements of foreign collaboration
of Mis BSen-Raleigh Industries of
India Ltd. and Mjs T. I. Cycles of





